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onstitution o Agricultural Prices 
o ission 

1. PR .  MAD   DANDA-
 A   ill the Minister o A R-

R e leased to state 

(a) whether it is true that there 
has een a ersistent de and or the 
reconstitution o the Agricultural 
Prices  o ission with adeuate 
reresentation to the easants and 

() i so, the reaction o the ov-
ern ent thereto 

 DP  MNS R N  
MNS R S  A R R 
AND  R RA  R NS R N 
( MAR  AM A  MAR) (a) 
and (). De ands have een ade 
ro ti e to ti e to give reresen-
tation to ar ers in the Agricultural 
Prices o ission. he o ission, 
as resently constituted, already in-
cludes a non-oicial e er rere-

- senting the interests o ar ers. 
here is no roosal at resent to 
reconstitute the o ission. 

illages in Raasthan without drink-
ing water 

1. S Rr MANP  SN  
A D AR   ill the Minister o 
R S AND SN e leased 

to stute 

(a) whether according to the en-
t  tea t  n thousand villages in 
Ra asthan have no dnnking water 

) the a ount eing received y 
Raasthan overn ent ro the ov-
eln nt o Netherland or rural 
water S ly schees and 

(c) the details o the works to e 
undertaken under the drinking water 

n  in Raasthan with the said 
SSlstance 

 MNS R  PAR AM N-
AR A ARS AND R S AND 

 (S R BDS MA NA-
RAN SN )  (a) he entral 
ea had visited Raasthan in id-
Aril 1981 to study the drought 
situation in the State. t was reorted 
to the ea y the State overn ent 
that aout 10,000 villages adly need-
ed drinking water su ly. 

() and (c). A water su ly ro-
ect covering 9 villages at an esti-
ated cost o aout Rs.  illion 
has een roosed or assistance ro 
the o ernent o Netherlands. he 
roect is yet to e acceted y the. 

ike ill rice o Sui, Maida 

18. S R MAN  RAM  BA  
ill the Minister o A R R 
e leased to state 

(a) whether it is a act that ov-
ern ent have allowed the lour ills 
to raise the rice o aida and sui, 
as a result o which aida and ,ui 
are availale in the arket at v ry 
high rices and 

() i so, the easures e-ing taken 
y overn ent in this regard 

 DP  MNS R N  
MNS R S  A R R 
AND R RA  R NS R N 
( MAR  AM A  MAR)  (a) 
No,  Sir. he entral overn ent 
have issued instructions to State ov-
ern entsl nion erritories to re-ix 
statutorily the rice o aida and 
sui as a seuel to the increase in the 
issue rice o wheat to roller lour 
ills ro Rs. 130 to Rs. 1 er uin-
tal ro 1-4-1981. 

() Does not arise. 
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Sa akoi rrigation Proect 

131. S Rr AR AR  S R N 
in the Minister o RR A N e 1 

leased to state 

(a) whether overn ent has a 
roosal or the co letion o Sa a-
ki rrigation Proect o eonher 
district in rissa during the Sixth 
Plan eriod 

() the total acres o land in how 
any villages o this district o rissa 
will e irrigated y the i le en-
tation o the aove irrigation roect 
and 

(c) the details thereo 

  MNS R    S A  N 
 MNS R  RR A N 

(S R . R. ANSAR) (a) No, Sir. 
he Proect will sill-over into 
Seventh Plan. 

() and (c). his roect, on co-
letion, is likely to rovide an irri-
gation eneit to an area ot 30 




